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Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid.

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF
STATE IN THE MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION (RAO INDERJIT SINGH): Madam Speaker, I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of the Delhi Urban
Art Commission, New Delhi, for the year 2015-2016, together with Audit Report
thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(2) [Placed in Library, See No. LT 6571/16/17]
(3) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the Lucknow Metro Rail
Corporation Limited, Lucknow, for the year 2015-2016.

(ii) Annual Report of the Lucknow Metro Rail Corporation Limited,
Lucknow, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(4)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

[Placed in Library, See No. LT 6572/16/17]

oft 3fir Roaret e siquert 3 s aidt cren iadkr orl sigrert 3 wsw gt (9ff v vaLsBaartern): sidicn, d 31, Biog Ris off 6t sk A Braftifan ug 2
ueel U2 AR § -

(1) yeron @ aiftresrs aiftifdemr, 2005 6 err 25 @t 3u-amr (4) A sicela dadier a0 el off Roeft B af 2015-2016 A5 apARua yRdeer 6 vas gfer (Bodt aer
3l Azepu))
(2) 3udfes (1) 3 af@fan udl @t 39 ueet Uz 3xw! 3 go Rewa & wru galer aren feor (Redt aen sl swasr),

[Placed in Library, See No. LT 6573/16/17]

(3) aifdaer smefter Jrar aiftferwn, 1951 & arer 3 & su-orr (2) ¥ sieela snedla gor Jar (uf¥dien) etuor Breer, 2017 ot 15 weadl, 2017 & anza ¥ 2omue, 3
aiftryaen 20 0a10/10 131(ar) 3 yaviidn gu &, 6t v gy,

[Placed in Library, See No. LT 6574/16/17]

it iz fasae aseenon siqrer 3 w5 st aen Fadh Rl digrern 3 w5 At (off vwuLaEdatern): sEieH, i off aare sma orasdt St 6t aie I BreeRoa
e AN UTEl U IACALE i~

(1) erergiu e aaw ard, wexdl & ad 2015-2016 aﬁn;ﬁi?.:-w yferdeat ot was gfer (Redl aen sPEh siwasaon),
(2) argighu e aaw dr, wrdl & ad 2015-2016 & orlou 6 eor grr weflen & oo gt (Red aen sBsh sizaon),

[Placed in Library, See No. LT 6575/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the Burn Standard
Company Limited, Kolkata, for the year 2015-2016.

(i) Annual Report of the Burn Standard Company Limited, Kolkata,
forthe year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 6576/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.)): I beg to lay on
the Table:-



(1)

(2

(3

(4)

(5)

(6)

0]

(ii)

A copy of the Annual Report (Hindi and English versions) of the
Film and Television Institute of India, Pune, for the year 2015-
2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Film and Television Institute of
India, Pune, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(i)

(iiy

[Placed in Library, See No. LT 6577/16/17]
A copy of the Annual Report (Hindi and English versions) of the
Satyajit Ray Film and Television Institute, Kolkata, for the year
2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Satyajit Ray Film and Television
Institute, Kolkata, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

(i)

(iiy

[Placed in Library, See No. LT 6578/16/17]
A copy of the Annual Report (Hindi and English versions) of the
Press Council of India, New Delhi, for the year 2015-2016,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Press Council of India, New
Delhi, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 6579/16/17]

(7) A copy of the Notification No. G.S.R.77(E) (Hindi and English versions) published in Gazette of India dated 315t January, 2017 making certain
amendments in the Cinematograph (Certification) Rules, 1983 under sub-section (3) of Section 8 of the Cinematograph Act, 1952.

[Placed in Library, See No. LT 6580/16/17]

(8) A copy each of the following Notifications (Hindi and English versions) under Section 34 of the Prasar Bharati (Broadcasting Corporation of India)
Act, 1990:-

(i)

(i

(iii)
&)

The Cable Television Networks (Amendment) Rules, 2016 published in Notification No. G.S.R.804(E) in Gazette of India dated 19t
August, 2016.

S.0.3264(E) published in Gazette of India dated 22" October, 2016 notifying the sporting events of national importance with respect to
cricket.

S.0.302(E) published in Gazette of India dated 315t January, 2017 notifying the events, mentioned therein, as sporting events of national
importance.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at item (i) & (ii) of (8) above.

[Placed in Library, See No. LT 6581/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI PP. CHAUDHARY): I beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English

versions) of the Ministry of Electronics and Information Technology for the year 2017-2018.

[Placed in Library, See No. LT 6582/16/17]



